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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERARBAD

Between

P. Papanna Applicant

and

1. Sub Divnl. Officer

Te lecom, Hindupur

2, Telecom Dist. Manager

Anantapur

3. Chief General Manager

Telecom, Doorsanchar Bhavan ’

Hyderabad * Respondents

Counsel for the applicant K. Venkateswara Rao
Advocate

Counsel for the respondents N.V. Raghava Reddy

aAddl. CGsc
CORAM

HON. MR. H. RAJENDRA PRASAD, MEMBER(ADMN.&%%:

ORDER

Oral order (per Hon. Mr. H. Rajendra Prasad, Member (A)

Heard Sri K. Venkateswara Rao for the applicant and
Sri N.V. Raghava Reddy for the respondents.
1. It is submitted by the learned counsel for the
applicant that he desires to withdraw the case. The same

is permitted and the OA is disposed of accordiﬁgly.

Dated : April 3, 97
Dictated in Open Court
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To
1,

2.

8.
S.
6.
7.

The Sub Divisional Officer,
Telecom, Hindupur.

The Telecom Dist.Manager,
Anantapur,

The Chief General Manager,

Telecom, Doorsanchar Bhavan,

Hyderabad,

One copy to Mr.K,Venkateswar Rao, Advocate, CAT.Hyd.
One copy to Mr.N.Ve.Raghava Reddy, Addl.CGSC. CAT.Hyd,
One copy to Hon'ble Member(A) CAT.Hyd.

One spare copyv.
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